Subject: Draft Food Safety and Standard (Food product Standard and Food Additives) Amendment Regulation, 2015 and Food

Safety and Standards (Packaging

and labelling) Amendment Regulation, 2015 dated 28.1.2015 with respect to Gluten and Non-

Gluten foods. [Amendment in the Food Safety and Standards (Food Products standards and Food additives) Regulation, 2011:
Regulation 2.14, 2.15] and [Amendment in the Food Safety and Standards (Packaging and labelling) Regulation, 2011:

Regulation 2.4.5, after sub-clause (51)]
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